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and place their comsolidated demand on
the Joint Plant Committee. The materi-
als received by them are sub-distributed
to the individual units. Since there is no
direct indenting on JPC by smaill scale
units now, the question of deposit of any
earnest money by them does not arise.

Proposed Meet of Economic Experts of
India and: Burma

8339. SHRI R. N. BARMAN: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there is a proposal of a
meeting of economic experts of India and
Burma in the near future;

(b) if so, whether & Centra] Minister
will also be included in this meet; and

(c) the steps likely to be proposed in
this meeting to increase the Indo-Burma
trade which had shown a declining trend
during the past 12 months?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) to
(c). During Foreign Minister’s visit to
Burma on April 5 to 9, 1973, it was
agreed that it would be desirable that the
two countries should exchange delegations
of experts in various fields, including the
economic field, and that the work of re-
viewing and coordinating these activities
might be entrusted to a Minister on each
side. Under the above ajrangements, it
is proposed to review the present trade
exchanges with a view o diversifying
and increasing the volume af trade be-
tween the two countries.

12:65 s,

CALLING ATTENHON TO MATTER
OF URGENT MUBLIC IMPORTANCE

REPORYED STRIKE B¥ STATION MASTERS
ON THE WasTERN RAnLway

SHRI ARJUM: SHPHY (Bbmdrak): Sin
I: call the atténtibm of the Minister of
Railways to the followingvmatter of urgent
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public, importance and I request that he
may make & statement thereomn:—

Reported strike by Railway Station
Masters and Assistant Station Masters
in the Western Railway.

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Sir, on [7th
April, 1973, Station Masters and Assistant
Station Masters started reporting sick on
Palampur-Ghandhidham section of the
Ajmer Division of the Western Railway.
This gradually spread to the other sec-
tions of that Division and also to the
Divisions of Jajpur, XKota and Ratlam.
The modus-operand; of the staff has been
to report sick or to be absent from duty.
It was found that, in many cases, when
the staff went off duty, they were resort-
ing to disconnections of control circuits
as a resuit of which communications
were cut off resulting in slow movement
of traffic.

As many as 80 railway stations were
closed in all, as all the concerned staff
at the stations had absented themselves.
Of these, 14 stations still remain closed
in the Ratlam Division The position
now is normal in Kota Division and near
normal in Ajmer and Jaipur Divisions.
In Ratlam Division, where staff started
absenting in sympathy with those in
Ajmer Division, absenteeism is continu-
ing, and 114 Station Masters/Assistant
Station Masters are absent. They are
understood to be instigating similar action
by loco running staff, who are directly
connected with the running of trains, 63
loco running staff and 7 guards have also
joined the movement.

Before commencing 10 be absent, the
concerned staff of the Ajmer Division
had advanced three demands of which
two are considered to be without any
substance and the third one is for can-
cellation of pupishments already imposed
on 6 employces. The Railway Adminis-
tration is examining the individual cases
on merits according to the Discipline and
Appeal procedure,

As the. bon. Members know, Ratlam
Division is a key main line Broad Gaujge
route from Delhi tp Bombay. The large-
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scale absenteeism 18 posing a threat to
the movement of wital traffic like petrol,
kerosene o, salt  gypsum, foodgramns
and fodder over important routes hnking
Gujarat, Rajasthan with Delhy, Haryana
Pumab and UP  Thus, contmuance of
absenteesm  will result 1in considerable
slowing down of movement of vital traffic

Apart from effect on the movement of
goods traffic a total of 16 passenger trains
at present remain totally or partally
cancelled on this account

In view of the adverse effects which
the prolonged absenteeism will have 1
have no doubt that the Hon'ble Mem
bers of this House will join me m appeal
mg to the staff to return to duty forth
with 1n the larger interests of the coun

try

SHRI ARJUN SETHI It 1s unfortu
nate that some of the railway employees
of the Western Railway have resorted to
a hghtrung stnke while the country needs
therr  services for movement of more
trains specially to the scarcity hit areas
of Gujarat, Maharashtra, etc

It 1s stated that the current strike has
not only affected the movement of food
grains to the affected areas but it has
also affected the movement of kerosene
coal etc which has increased further the
sufferings of the people 1n those arias
Whatever may be the demands of the
station masters of the concerned Rail
way, I consider that thc Railway Minis
ter or the Railway admimstration should
have taken a progressive attitude so that
m this period of scarcity the movement
of trams 13 not affected The Railway
administration and the Minister are quite
well aware of the conditions of the
people 1n those parts of the country So
1t 15 most urgent on the part of the rail-
way admimistration or the General Mana-
ger that they should have taken specific
steps so that this Lightmng stmke or the
strike of the station masters and the
problem which the country 1s now facing
would not have arisen

I know the difficulties of the Railway
Mimster ANl sectioms of the House
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know that he 1s dynamic and judicious im
his approach But I bke to appeal to
him that he should not or must not
depend upon the bureaucracy espectally
m his Minstry The bureaucracy or the
top officers do not realise or do not
know the latest position or as to what
the grievances of the employees m all
parts of the country are That 1s why
from Him I am told that when the
affects both the people and also the rail-
way employees The country and the
Government suffer loss of income and
there 15 1nadequate service to the people
In this statement he has said that there
are three demands but he has mentioned
only about one demand What are the
othey demands? I want to know this
from him I am told that when the
Station masters and Asstt Station masters
wanted to meet the General Manager
they were not given the opportumty,
they were denied this opportumty The
Admnstration took all sort of measures
to arrest these people Iy 1t a fact or
not’ He must clanify the position What
steps have been taken in the meantime
m regard to the movement of trains m
these sections?” Are you looking into
movement of these trains so that the
sufferings of the people can be mitigated?
Is it a fact that rallway employees m
other sections of the country have also
threatened to go on strike if so demands
are not met within a reasonable time”
I would like to have answers to all these
points from the hon Mimster

SHRI L. N  MISHRA There were
three demands About Gandhidham the
posttion 18 prior to 1962 they had been
posted for more than 2 years But due
to chimatic conditions and want of medi~
cal facilities and educational facihties it
has heen ordered that the staff to be
posted will be m posting there for about
two years time This 13 being demanded
and they wanted this that two years pro-
vision should continue It has not at all
been withdrawn Posting 1n the division
18 only for about two years The figures
are, for 1967, 27, for 1968, 17, for 1969
44, for 1970 22 and for 1971, 9 39 m
1972 and ome in 1973 have been trans-
ferred The rest of them will also be
transferred  at the earliest opportunity.
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This is their main demand. Not more
than 2 years' posting is what they them-
selves wanted. So, the misapprehension
that they will not be transferred has no
basis.

Their second demand was, promotion
should not be stationwise but only divi-
sion-wise seniority, This also is being
done. Promotion will be only division-
wise,

Their third demand was about punish-
ment awarded to ex-railway employees;
they wanted the punishments to be with-
drawn and on that point the Administra-
tion has already said that individual cases
will be examined on merits. Certain ex-
planations were called for from these
people and as soon as they are received
they will be examined on merits. If therc
is nothing against them in regard to acts
of violence, sabotage, breach of safety
rules, disobedience of operating orders,
etc. we will see whether punishment can
be withdrawn.

Then about meeting the  General
Manager and all that, nobody turned up
to see the General Manager or the Divi-

sional  Superintendent concerned.  One
thing 1 would say. They hkelong to a
Unjon which is not recogmsed. As

you hnow, Sir, the system is that the
General Manager talks to the representa-
tives of the recognised unions but these
people do not belong to the recognised
union. Anyway, the Divisional Superin-
tendent told them that if they wanted to
make a representation to the General
Manager he would be too glad to receive
them. But nobody came to see the Gene-
ral Manager. We did not get the meme-
randum by post.

As regards arrests, only one person
was arrested—one Mr. Pandey—and that
too was protective arrest. He was re-
leased in the evening Two person: were
taken to the police office for interroga-
tion and they were released at 6 O’clock
in the evening.

SHR1 PILOO MODY (Godhra): Mr
Speaker, Sir, having heard the hon. Mi-
nister one would imagine that there was
466 LSS,
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no problem at all. Looking at the way
he has explained it and made it appear
that after all the administration is so
reasonable, I do not know why these
people are creating so much fuss., Yet
by his own admission, as a result of the
action taken by the Station Masters we
have had a situation in which so many
commolities—which  the hon. Minister
has listed—found it difficult to move from
place to place. As a matter of fact my
valuable colleague, Shri H. M. Patel, who
incidentally happened to be travelling was
stranded for 6 hours somewhere between
Nagda and Baroda. From that it appears
that the Railways have a method of deal-
ing with their <taff problems which is
not satisfactory. I would like to describe
this sort of a dealing as escalation—
something happens, the Railways react
more sharply; thc staff reacts even more
sharply—and this sort of escalation goes
on and small matters which could have
been reasonably settled are left without
any settlement at all. 1 will give you a
small example as to what happened last
year. I was at Nadiad which is a rail-
way station in Gujarat and over there T
received a complaint that according to
rule they were allowed only one ticket
clerk overnight. That ticket clerk was
expected to be at a particular window
all night long and at another window
which was some 20 yards away also at
the s<ame time He was supposed to
answer queries and attend to onc window
as well as another window 20 yards away
at the same time. Nobody with a modi-
cum of sense and intelhgence realised this
could not happen. Yet, inspite of re-
presentations the position remained un-
solved. This is merely by way of illus-
tration about the manner in which the
railways deal with the problems which
any private company would deal with in
exactly five minutes.

Now, we come to the more substantial
problem of how a government should
deal with essential services We had a
very bad experience about 4 years ago
when there was a government employees
strike throughomt the country and the
entire nation was paralysed, At that
time, Sir, it was suggested by me and
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by my Party that we must devise me-
thods by which we deal with staff prob-
fems connected with essential services,
‘that they must be put on a special basis,
and that we must find special procedures
by which their grievances can be attend-
ed to expeditiously. Nothing has come
out of that suggestion at all because
nothing ever enters the head of this gov-
vernment.

Between the government and the Station
Masters, I have no doubt in my mind, it
is the Station Masters who are wise, more
mature and more concerned about the
nation and the national interest. There-
fore, T would like to appeal to the Sta-
tion Masters rather than the government
that they should call off this strike and
allow us to  fight their battle with the
government instead of holding the nation
to ransom. Therefore, I would like to
appeal to the hon. Minister even at this
late hour-—he has been paid so many
compliments around the House and else-
where and outside and in Bihar and at
the Centre, he has been called dynamic
and energetic, he is being called a tornado
and all manner of things, and he is also
being called the big boss of Bihar and
what have you—I would like to ask the
hon. Minister whether he would not like
to exercise all his energy and the powers
that he enjoys in seeing that at least in
the railways, he will devise some methods
of dealing with staff problems in an
expeditions manner and on a humane
scale,

The other thing that I would like to
ask him is this. Out of the three de-
mands, two were without any substance
and the third one was only slightly being
delayed; according to him there is no
problem, because the two demands are
without any substance and the third on:
is a matter of procedure and time
which will be easily solved. So, even at
this stage, when foodgrains, fuel, fodder,
kerosene and petro! and so on are not
moving towards one half of our country,
the hon. Minister at the top still thinks
that there is no problem, Therefore, 1
would appeal to him to go into it and
find out what the problem is. I do not
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_believe that people - are.so unreasonable

that théy will paralyse. and hold half the
country to ransom while at the top, if us
he still believes, there is no problem at
all. So, let him kindly go down and find
out what the problem is, and I would
like to know from him whether he is
prepared to do that.

SHRI L. N. MISHRA: [ never said
that there was no problem. There is a
problem and we are very much concern-
ed about it, What I said was this. First,
I would say that I agree with the hon.
Member that we should have some ex-
peditious machinery to solve disputes of
the workers in the railways. We have
a special machinery in the railways, not
set up by me but set up by my prede-
cessors that at the Railway Board's level,
the representatives of the  recognised
unions sit with the Board and take deci-
sions at the highest level, This is also
the position in the railways. 1 have been
in other Ministries also, but in the rail-
ways, perhaps, the present arrangement
is the best possible arrangement. But
there is scope for improvement, there is
no doubt about it, and I shall try my
best to see if some improvement can be
brought about. The question here is this.
So far as the demands are concerned, I
have already indicated what the factual
position is. Firstly, they wanted that
they should be transferred after two
years. I said that that would continue
and they would be transferred. Out of
62, about 48 have been transferred. and
fourteen people are still there, and their
cases are still under consideration and
they will be transferred.

Then, they did not like promotion on
a station-wise basis but on a division-
wise basis. It continues on a division-
wise basis. Possibly, there is some mis-
apprehension in their minds. It has been
indicated to them that it continues on a
division-wise basis.

Their grievance was about  the punish-
ment to the six station masters, 1 said -
that their cases were being examined
on individual basis. - So far as my part

had
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cared to seg the papers, he would have
noticed that when I went to Bombay and
1 heard about this strike, no approach
was made to me by the workers, but on
oy own, I offered my cooperation to
them and appealed to them that I was
prepared to talk to  them, Yesterday,
some of these people came to my offic:
and I had discussions with them; then
1 sent for the Member (Staff) and put
them together, and they worked for two
or three hours and they were asked what
their problem was and they stated what
their problems were Since they have
known the position, I believe, as I have
appealed today, perhaps this strike will
most likely be called off. They are
reasonable people, and I agree with my
hon. friend that station masters are res-
ponsible and reasonable people and they
will call off their strike

About fighting the battle on behalf of
the station masters, I would say that we
do not want to fight a battle with our
own employees. They are our own 1ools.
If 1 fight with my own tools, I cannot
succeed in my work. Therefore, I shall
be the Jast man to fight with my own
tools.

SHRI PILOO MODY: After this
assurance, the strike should be called off.

SHRI L N MISHRA: I shall be
happy.
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SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): Mr. Speaker, Sir,
our Government has been no doubt com-
fronted with a very serious problem. 1
am now reminded of a parailel situation
in Russia during Stalin’s time, I was
reading a book written by Shri B.
Mukerjee, a great journalist. There was a
railway trouble there, Primarily the
Assistant  Station Masters and Station
Masters or whoever they were were
responsible. Their wardens were not
allowing the movement of trains. In some
paris of Russia, at that time, there was
famine. But Stalin was informed by some
Secret Service men about this. He order-
ed to shoot at the Station Masters. But,
we cannot do that in a democracy like
our country under the leadership of
Shrimati Indira Gandhi. Our policy is
to please everybody and to take the re-
calcitrant officials to task if need be.

Sir, 1 shali pow bring before the hon.
Minister one salient feature of the Rail-
way Admunistration. Whenever any
officer hus been found guilty, they have
been very lenient to him. The other day,
while I was speaking on the Railway
Budget, I brought it to the notice of the
hon, Minister that the General Manager
of the South Eastern Railways was pri-
marily responsible for the death of the
two workers. Could he not be suspend-
ed on the spot? He said ‘No’. What
action has been initiated against him? If
this 15 not done, how can you expect to
boost the morale of the workers? 1 say
that the Government must set an example
by showing that they are not for bureau-
cracy. Government primarily depends
on the good wishes of the workers. If
this can be done by Government, then
the workers too would be with the Gov-
ernment. Could these Assistant Station
Masters be arrested, and could not the
General Manager of the South Eastern
Railways be arrested on the spot?

The country is facing a grave problem.
The other day there was a mass rally
organised by the railwaymen. They want-
ed bonus to be included in the schedule.
They also wanted change in the recom-
mendations of the Pay Commission. Some
18,000 people have threatened a general
strike all over the country. 27,000
Assistant  Station Masters and  Station
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Masters too have threatened to go o8
strike, Last time while I was going to
Orissa, at the Howrah Station I was held
up because the loco drivers created some
trouble. As a result, thy passenger train
which was to leave at 8-30 left at about
12 or so. When there is such a trouble,
the Government must try to know the
psychology of the workers, They should’
sec that good labour-management rela-
tions are maintained. Otherwise, it will
be a hyperbole to say that we can bring
about a change in the social structure.
Government should think of bringing
about management labour relations on a
socialistic basis. The Government should
not only depend upon the recognised
unjons but also on unrecognised trade
unions, I am saying this as a trade
union leader. When a situation arises,
then even the unrecognised unions should
be taken into confidence. The Minister
should have no illusion and must try to
talk to them. In such an emergency,
the Minister should see that he runs to
the spot and talks to the labour leader
and tries to have a rapport between the
workers and the Government so as to
solve this problem.

SHRI L. N, MISHRA: Two questions
have been raised. One is about the arrest
of one Mr. Pandey. I have already said
that he was taken into protective custody
and released on bail the same evening
The other question is about talking to
unrecognised unions, Qur policy is not
to encourage mushroom growth of trade
unions as that will be against the inter-
ests of the workers. It is time the work-
ers united and no mushroom growth of
trade unions should take place. So, I
am not going to give this assurance that
I will not talk to unrecognised unions.
My effort is to talk only to recognised
unions,
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